
COMMITTEE ON PRIVATE MEMBERS' BI~ AND RESOLUTIONS , 
l 

TWENIY-EIGHTH REPORT 
(Third Lok Sabha) 

L the Chairman of the c.ommittee on Private Membm' Bills and Resolutions having 
been authorieed by the Committee, present on their behalf this their Twenty.th 
lleport. 

2. The Committee met on the 22nd November, 1965 to consider allotment of time 
to the Reaolutiom to be set down in the List of Bu&ness for Friday, the 29th November, 
1965. 

S. The Memben whose resolutions are to be included in the List of Buaine&J for the 
29th NO\'ember, 1965 had been invited to present their views on the resolutions before the 
Committee. Sarvuhri P. Venk.atasubbaiah, Bhiahma Prasad Yadava and Dinen 
Bhattacharya attended the litting. 

4. The Qmunittee recommend the allocation of time as follows :-
(1) Resolution regarding Agricultural production. 
(2) Resolution regarding Administrative systeQl. 

(5) Resolution regarding Trade in foodgrains. 
(4) Resolution regarding Removal of Supreme Court judge. 
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